CA. Mahalingam Suresh Kumar

Insolvency Professional

IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217
SCHEDULE II

FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. EASUN REYROLLE LIMITED

Relevant Particulars
1. [Name of corporate debtor M/s. EASUN REYROLLE LIMITED

2. | Date of incorporation of corporate debtor 29™ August,1974.

3. |Authority under which corporate debtor is

incorporated / registered Registrar of Companies — Chennai

4. |Corporate Identity Number / Limited Liability |L31900TN1974PLC006695
Identification Number of corporate debtor

5. [Address of the registered office and principal | Temple Tower , 6th Floor No.672, (Old

office (if any) of corporate debtor No0.476) ,Anna Salai, Nandanam, Chennai-
600-035.

Books of Account & Papers of the Corporate
Debtor are maintained at Plot No.98, SIPCOT
Industrial Complex, Hosur - 635126

e [Date of closure of insolvency resolution process 16" February,2022 [Liquidation ordered by
NCLT on 17" February 2022]

7. |Liquidation commencement date of corporate| 17" February, 2022.
debtor [ Order received on 21/02/2022]

8. |Name and registration number of the insolvency |CA. Mahalingam Suresh Kumar
professional acting as liquidator Reg.No.-IBBI/IPA-001/IP-P00110/2017-18/10217
2 s E SPP & Co., Chartered Accountants
9. |Address and e-mail of the liquidator, as registered 4 . s
o iinyeik RS egistered | \15.27/9, NivedhVikas, Pankaja Mill Road,
Puliyakulam, Coimbatore — 641 045.

10. | Address and e-mail to be used for correspondence | Mob: +91 73730 52341
with the liquidator e-mail: msureshkumar(@icai.org

11.| Last date for submission of claims 19" March, 2022.

Notice is hereby given that the Hon’ble NCLT, Chennai Bench has ordered for commencement of
Liquidation of M/s Easun Reyrolle Limited on 17" February, 2022 [copy of order received by
liquidator on 21.02.2022].

The stakeholders of M/s Easun Reyrolle Limited are hereby called upon to submit a proof of their
claims on or before 19-03-2022 to the Liquidator at the address mentioned against item 8-10.

M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:+91 422 -2319882, +91 73730 52341, E: msureshkumar@icai.org, cirp@sppgroups.com




CA. Mahalingam Suresh Kumar

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/IP-P00110/2017-2018/10217

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders

may submit the proof of claims in person, by post or by electronic means.

Note:

Applicable forms can be downloaded from the following portal: www.ibbi.gov.in = Quick Links->
Downloads—>» Forms under IBBI (Liquidation Process) Regulations, 2017.

Submission of false or misleading proofs of claim shall attract penalties.
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Date : 21/02/2022 \ L.

Place :Coimbatore (CA. Mahalingam Suresh Kumar)
Liquidator

Published on 22.02.2022 in :

1) Dinamani- Chennai Edition
2) Times of India- Chennai Edition
3) Business Standard- All India Edition

M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:+491422 - 2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com



eniyan
Stamp


SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptey Board of
India{liguidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M5, EASUN REYROLLE LIMITED

1 |Name of corparata delrbor Mz, Easun Reyrolle Limited

RELEVANT PARTICULARS RELEVANT PARTICULARS

SCHEDULE Il - FORM B
PUBLIC ANNOUNCEMENT
[Regulation 12 of the Insolvency and Bankruptey Board of
India{liguidation Process) Regulations, 2016]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M5, EASUN REYROLLE LIMITED

-y

Name of corporats delbtor Mz, Easun Reyrolle Limited

Date of incorparation of corparate
2 dablor 24th August, 1974,

Date of incorparation of corparate
2 dablor 24th August, 1974,

Hfurthority under which corparate | Registrar of GCampanies — Chennal
3 | debdor |s mcomorated | registered

Hfurthority under which corparate | Registrar of GCampanies — Chennal
3 | debdor |s mcomorated | registered

4 Carparats Mendity NurnberLimited
Liability Idertification Mumber of | L31900TH1974PLCD0GESS
corparate deblor

Address of the registered offica | Temple Tower, Gth Floor Na 872,

5 |and principal offica (if any) of (0ld Mo 475), Anna Saksl, Mandanam,
carparate dablor Chennai - GO0-025.

Boaks of Account & Papaers of the
Corporate Debtor are masntained at Plat
N, 98, SIPCOT Industrial Compie,
Hosur - 35126

4 Carparats Mendity NurnberLimited
Liability Idertification Mumber of | L31900TH1974PLCD0GESS
corparate deblor

5 Date of clesure of insoivency 16th Fabruary, 2022 [Liquidation ordered

Address of the registered offica | Temple Tower, Gth Floor Na 872,

and principal cffice {if any) of (0ld Mo 475), Anna Saksl, Mandanam,
carparate dablor Chennai - GO0-025.

Boaks of Account & Papaers of the
Corporate Debtor are masntained at Plat
N, 98, SIPCOT Industrial Compie,
Hosur - 35126

(=

5 Date of clesure of insoivency 16th Fabruary, 2022 [Liquidation ordered

regolution process by NCLT on 17% February 20:22)
7 |Liquidation commencement 17th Fabruary, 2022.
date of carporate dabbor [Order recaived on 215 February 2022]

regolution process by NCLT on 17% February 20:22)
7 |Liquidation commencement 17th Fabruary, 2022.
date of carporate dabbor [Order recaived on 215 February 2022]

g |Mame and registration number of | CA. Mahaingam Suresh Kumar

the msolvency profassional 2cting | Rug, Ma.-B841PA-D01/P-PO0T 10/2017-
&5 liguidatar 18/10217, SPP & Ca,, Chartered
& |Asdress and e-mad of the iguidator, | Accountants, No, 2779, Nivedh\ikas,
a5 registered with the Eoard Pankaja Mill Road, Pullyakulam, Colmbatore
10| Address and e-mal to be used for |- 641 045, Mob: +31 73730 52341
carmespandgnce with fe lguidator| E-mad: msureshkumang@icai,ong

P Mame and registration numiber of | GA. Mahabngam Suresh Kumar
the msolvency profassional 2cting | Rug, Ma.-B841PA-D01/P-PO0T 10/2017-

& |Asdress and e-mad of the iguidator, | Accountants, No, 2779, Nivedh\ikas,

3 liquidatar 18/10217, SPP & Co,, Chartered

a5 registered with the Eoard Pankaja Ml Road, Pullyakulam, Colmbatore

10| Address and e-mal o be used for |- 641 045, Mob: +31 73730 52341
carmespandgnce with fe lguidator| E-mad: msureshkumang@icai,ong

11| Last date for submisslon of claims | 19th March, 2022

Motica is hereby given thal the Hon'bls MCLT, Chennai Banch has ordersd for
commencement of Liguidation of Mys Easun Reyralle Limited on 17th February,
2022 [copy of ordes received by Bquidator on 215t February 2022],
The stakshcbders of Mys Easun Rayralle Limited are horaby cabed upan to submit
proof of thair claims on or bafiore 19t March 2022 to the Liguidator at the address
mentioned against tem 8-10
The fikancial creditors shall submil their proal of claims by skectronic means only. All
other staksholdars may submit the proof of claims in persan, by post or by electronic
MEans.
Submission of fakse or misleading proofs of claim shall atiract penatties,
Note : Appbeable forms can be cowndoaded from the fobowing portal :
www, [bbi.gowin ~» Quick Links - Downloads - Farms under IBBI {Liguidation
Process) Reguladons, 2017,

Placs : Coimbators (CA. Mahalingam Surcsh Kamar)
Date ;29,02 2022 Ligquidatar

11| Last date for submisslon of claims | 19th March, 2022

Motica is hereby given thal the Hon'bls MCLT, Chennai Banch has ordersd for
commencement of Liguidation of Mys Easun Reyralle Limited on 17th February,
2022 [copy of ordes received by Bquidator on 215t February 2022],
The stakshcbders of Mys Easun Rayralle Limited are horaby cabed upan to submit
proof of thair claims on or bafiore 19t March 2022 to the Liguidator at the address
mentioned against tem 8-10
The fikancial creditors shall submil their proal of claims by skectronic means only. All
other staksholdars may submit the proof of claims in persan, by post or by electronic
MEans.
Submission of fakse or misleading proofs of claim shall atiract penatties,
Note : Appbeable forms can be cowndoaded from the fobowing portal :
www, [bbi.gowin ~» Quick Links - Downloads - Farms under IBBI {Liguidation
Process) Reguladons, 2017,

Placs : Coimbators (CA. Mahalingam Surcsh Kamar)
Date ;29,02 2022 Ligquidatar
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Wiz SPP & Co, Chartered Accoumants,
Mo 279, Nivedn Wikas. Pamkala MB Road.
Pulyakulam, Goimbators — 641 045,
g-rmail: maureshhumanDical org

Ph.Mo: +91 73730 52341
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